Point of Order under Rule 356

SHRI SHAFI PARAMBIL (VADAKARA): Madam, I have to raise a Point of Order.
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SHRI SHAFI PARAMBIL: Madam, you once reminded the Members about speaking
on the Finance Bill. Rule 356 says, ?The Speaker, after having called the attention of
the House to the conduct of a member who persists in irrelevance or in tedious
repetition either in one?s own arguments or of the arguments used by other
members in debate, may direct that member to discontinue the speech.? Hon.
Chair once reminded the respected Members about this. Madam, kindly invoke it.
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